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CP No. (IB) 184/ALD/ 2017

Shri Sunil Kumar Tripathi, advocate for the petitioner. Shri Pankayj
Kumar for Corporate Debtor Company. He seeks one more opportunity
to file reply/ objection for the present petition filed on behalf of the
Corporate Debtor Cnmp‘.z-lny.

Hence, last opportunity is granted to the Corporate Debtor
Company for filing its objection/ reply.

The matter to be listed on 16™ March, 2018,
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Date: 19/02/2018 H.P. Chaturvedi,
Member(Judicial)

Tvired by
Jyeli
( Stenographer)



